Matters raised [26 July, 2018] with Permission 7

Need to provide flood and drought relief to the affected State of Bihar
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MR. CHAIRMAN: Shri P. Bhattacharya.

Concern over environmental pollution in the country

SHRIP. BHATTACHARYA (West Bengal): This Government has already introduced
a Draft Coastal Regulation Zone Notification, 2018. What is this thing? All the fishermen,
particularly the small fishermen in the coastal area, starting from Sundarbans of West

Bengal to Gujarat and Maharashtra, everywhere, are in trouble.

Sir, when Jairam Ramesh ji was the Minister, he stopped this thing, and, that is why,
at that time, only the ordinary and the small fishermen were getting the benefit of that. But
this time it has been opened for everybody, and, that is why, only the big...

MR. CHAIRMAN: Mr. Bhattacharya, the subject of your Zero Hour submission is

'concern over environmental pollution in the country’ Qfdh 3T fishermen & IR H d1d
BT B



